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MR. DEPUTY-SPEAKER : You want-
ed to know the facts. This morning you
raised this issue and he, naturally, thought
that he should make a statement giving the
general facts of the case. Normally, the
practice followed is that no questions are
permitted... ... (Interruptiony

SHRI A. SREEDHARAN (Badagara):

It is not the question... ... (Interruption)
ot <fx T () : fatr a<e ¥ W@
g § A% FQE F OHEAT frae T

ATL? @ aw ¥ @Ay )
T GFH FJAar W HR w9 qgE R IT
a ¥ i W A 3T ey 1 g% ag
7 wiew ¥ @ TR ¥ erdmaw @
T A &Y | 57 q@ ¥ faAr AT F S5
g qew frewar &) s ag o et
wzar 78 § R @mfae @ oF wEew
HTAT AT FTGH 9T gH TTSETHT AT
afsd |

MR. DEPUTY-SPEAKER : I I permit

one, 1 will have to permit others......
(Interruption), On the basis of this state-
ment, there are other ways to put questions
at a later stage, not now.

18.19 hrs.
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ft Ao o q@w (FIER) : SuTSAE
HRIET, FIR FACH o T qraeer qTH
F el feadWe y gaq wraT § At g
g T® T I 9T FT JEFET ¢ | I,
AR GEHN F TAT T79 FA AT HHATY
s A gy faamt & sdefol
g ¥ wfaw dEma T Sreerh
¥ o e Framed § 1 o T -
o Tox ¥ gfet word Wy we & ol
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THSH Y & 97 ¥ 3z ey R F faw
TAE W TRY FRY TR I
g ox T AT R T a@ R
TS FH A A geTy AT ¥ 2, 4
T I X @ Jar §) g A_g ¥ gfew
& st oY ot FaT ¥ Gy foyer fF Sty
& & drEfEa § adt 48 @ aremw
wsfen antfest oz & & 2 A aw
faardy dfee &7 2, 4 T 37 sefAel
FamAar g1 AfFT wgt 9% T e
feqrédtz 1 garer & I I8 T fewe,
famd 7 ewE fim s 9§
= o Y s ar, o &% #7 fRuT
& WTET ? | 98 O ¥ 7 o 3R, 9%
4 FT g & W@ aF I g
a3 1 grEew § g TR DA
Tifar & faf § vnta'reﬁ TRt g ®
W § fafgai qed dawr am §
s aoft § o qflaT agar 2 @t TOF
& o AUE e ) &Y S g
)2 & 90 &¢ ey & e 99
W E gy d a g
agt & 1 gfaer wa gy & f6 & amm,
e Gui FET ¥ ArF ? faar B ¥ A
wTH T qwaT § 7 W WG AT A
g &t wgigd, A wWifs fam T
#3 &1 =& qwar 3, e v s
& &1 fgd | IRFE R GO a7 ™=
it gy & Fp Rearar & o At g anfigd
¥fp ol a7 o ey e X @
w7 qr &1 §F § faerar qv, AfFw 3w faw
8 arferidie § for &Y 16 &3 &1 e
X ag W fare qm, o fas s
qardy a, arare, AE off | gEw € A
AEar) FE W AT WEH GE A
PR AR A FA 1 @ TE A I
fir gfaer ¥R wfed, afes ed fax
G g dm wg y wAn ? A
ow &, W 59 R T fAT AT

e |
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¥ 7 e @ fr o dretw @
femrede & 7% § T fort faerd
& o aw, & qF FfE TN g =7
dar faerar § 1 gEU T TR FoER
w TiF ¥, free 7 ' RO,
IaF gz wifew @ =T1feg | AHEwE
F ar ¥ Fga 9ew § R eraee ww-
forr ez faeelt ¥ SRR F & T
21 sEwEEE AR gEE ¥ a9 S
F oSS AT o & § 99w ooy
Farg s Afm few § fed o)
FACH F7 & T |

=t U STPT (FETAT) : IJATSHE
"R\ea, aafa diee mifee fmr & w4t
fagre & & AfFT s fee & fr
ﬁwﬁfmgl Jq @1 39 & favg
wfwar & fr 91 fag & 7 g
fe & 2 g5 a5 Fear @@ &<
ot I fagiT &1 g &, i § &
s g, AR wgt ¥ fad el areia
gTeq ¥ T, a5 AET I gI&w W g
¥ 9w 71 fGF qgT AEEF 1w
N I w3 agd g 5 § G e
FT @A a1 §, A7 A AR AW F
g 2T P AR Aa § ol aw
¥T suaeqr AE) & T § 1 qgi w0
T oqaeqT AF g g1 qg @ AR
e F gad 1 feufa § fF wf dne
wfew i 9T X AR F§ q@ Ao
= &1 # ST =rgaT § o we ot
"y Ay A owaR wer 2 fE
foraeY g gX IR TH@ET gAT FIT 7

T forr &1 wraw qw T @ s
gufcee e wfeds iar & s g
¥ far o #Q ar &) AfeR ww
o w< wred g fF R e &
wrardY 22 s & e §, Afer g
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a5t gz O wfedsr &1 wIiew
Y & qEr § 1 qE-eiE e ¥ W
agt fag ot & o} Twew, aSEaARE
A7 & guet &1 Y fos™ g wlr
St FY 5w F a ¥ fomr ar Afew s
F7 a5y fowr faer s9me wr T fF O
s e A frarmar & f5 7 &
FHEATZ | O qAT & JAR @I &,
39 qT fad #f off & TeqEd @ § )

TR T 2T 1 fawTE FTT AR
ERANNTAFE a7 § W F
W ¥ foa o 9% wat &1 fowew @
ook fas A w1 @ faww Qar
R q@ aF Ay @ F fwiw oA
ST FT AT I AL N | WA 4G
=7 T € 5 ag e @ o Y ag
T AR A A ostar [ g K
IR AW F fok dag W = f5
10,000 #Y HTaTY § TF e Ve mfew
AT 81 TR @ aOF ¥ faww
W AW G FY AT FW QT QY
gFar &) & sto W g fag ¥
FEN ARATE R F aF wuw
% g qee qReT G AIheY, g ad
g9« ¥ 9% T NBT A syaear Y o

"1fgd 1 70 a1 80 TIATX Y WAt W

TF a2 HIT @A ], I¢ T T qw
qrez wifRy AR & o F19 wifew

DI NITTMFH Y FTHAT

agear #1 foar &@ AR ¥ frmer
g R & A fogEr ST fagr g ek
fagre & @ ¥ frger &7 & wgv@r fasr

"o ag WY @ ¥ e g @ 1 AR g%

WA Igagy § wwagw &
zw far & w0 WS ¥ amE s R
0 fro¥ gu it &1 A W 9y
® iy oy § s A afed
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :
I am thankful to all the hon. members
who have participated in this debate and
given constructive suggestions in this
regard. But I might be pardoned if I say
some truth about Shri Lobo Prabhu ; those
who have jaundiced eyes always see the
universe yellow. As you know, the blind
people cannot read any letters...
(Interruptions). Mr. Lobo Prabhu is the
greatest admirer of British Government
and he cannot understand the difficulties
of the ordinary people in India. He thinks
that every thing should be oriented in the
British fashion and more particularly in his
ICS fashion, and that, I am not going to
allow because he wants that they should
draw fatter salaries, they should enjoy
fatter ion: and ities...
(Interruptions). He wants all the conces-
sions for himself. He does not under-
stand who will give him that concession.
The ordinary people of India must not
be made to suffer to serve his interests.
[ would not allow that. He wants to
advocate the capitalist systam, capitalist
plus ICS system and this Department at
least is not going to be guided by his
advice... (Interruprions).

1es..

SHRI LOBO PRABHU: May I
enquire this ?

DR. RAM SUBHAG SINGH: 1 am
not yielding.

SHRI LOBO PRABHU : Let him

elaborate where 1 have recommended a
capitalist system.

MR. DEPUTY-SPEAKER : The Minis-
ter is not yielding. What can I do ?

DR. RAM SUBHAG SINGH: Iam
not going to tax the people who never
write a postcard, nor am I going to tax the
people who can never use any inland letters
or any envelopes, for his sake. He,says
that the people should be given the con-
cessions. Who are the peoplel? The
majority of the people in India, 82 per cent
of them, do not know how to read and
write, and all the concessidhs are not
going to be given to the intelligent people
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like him. Therefore, I reject all the

suggestions that he has made. (Interruptions)

I accept Mr. Sheo Narian’s suggestion
about border areas. He and other mem-
bers like Mr. Lakkappa and Mr. K. K.
Chatterjee, talked about scheduled castes.
All the concessions that are due to them
are being extended to them. But if there
is any shortcoming anywhere, I will be
very liberal in that regard—not only their
quota, but I will examine if even more than
the quota can be given to them.

Mr. Lakkappa said about Mr. Martin
Luthar King. I accept that suggestion
also, but I might inform him that, even
prior to his giving this suggestion, we have
already decided that special commemorative
stamps for Sardar Bhagat Singh and Mr.
Martin Luthar King will be issued very
soon.

Then, some other suggestions were also
made. My task has been lightened by my
hon. friends, Shri D. C. Sharma, Shri N. N.
Patel and Shri D.S. Patil. About the
telegraphic money order which was sent
by somebody, about which Mr. Patil
pointed out, I will see that that is paid
tomorrow and whoever is guilty—I do not
want to punish anybody—will be pulled
up.

Mr. N. N. Patel talked about Bombay
Ahmedabad co-axil cable. Mr. Lakkappa
said about discrimination against the South.
It can never happen like that; if it
happened in the past, I should not be made
to suffer on that account. As you know,
there is an S. T. D. system between Madras
and Bangalore, and we are going to give
priority to Madras in regard to automatic
trunk exchanges.

For, we are going to open five trunk
exchanges. Madras is going to be given
a special treatment in that regard because
we want to put that part of our country
on the STD.

Shrimati Laxmi Bai spoke about the
Hyderabad and Poona stations where work
was recently sanctioned ; my hon. colleague
Shri I. K. Gujral tells me that the work
has already started, and when that work
is completed and that will be commissioned
and.the Madras automatic exchange also
will be commissioned, most of the tasks in
that part of the country will be lightened.
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SHRI K. LAKKAPPA (Tumker) : My
point was that in a direct dialling system
from the capital, all the important cities
in South India should be linked up.

DR. RAM SUBHAG SINGH : That
will be done by the end of this year if
everything goes well.

SHRI NAMBIAR : We are talking
about the microwave system.

DR. RAM SUBHAG SINGH : That
is under construction, and then Calcutta-
Madras, Madras-Deihi, Delhi-Bombay and
all other areas will be connected.

1 shall be very particular regarding the
border area, and we are already particular
about it. Shri Prem Chand Verma and
Shri Sheo Narain had referred to this
matter. We are not going to neglect our
border areas. Shri Gunanand Thakur
also referred to this. As part of our
policy we have already Put Jammsu and
Srinagar on the micro-wave link, aad one
can talk to Srinagar and Jammu without
any difficulty. We may very soon cannect
Ladakh also during the summer time. In
that way, this policy of lnking the eatire
border area is going to be implemented as
expeditiously as possible.

Regarding post offices, certain hon.
Members have pointed out that certaim
backward areas have been neglected. Shri
Gunapand Thakur had referred to a place
where the population was 10,000 but still
there was no post offics. [ straightway
say that we shall open a post ofice there.
Our policy is that every panchayat ultimate-
ly will be having a post office.

We are going to have ome lakh post
offices within two momnths. I believe, by
June.

SHRI S. KANDAPPAN : But he is
demanding money from them as deposit.

DR. RAM SUBHAG SINGH : That
is part of the policy because wherever it
is going to run at a loss, we have to pro-
vide for it. Normally, we open P. O. S.
to serve a village or group of villages with
a population of 2,000 or more if the annual
loss does pot exceed Rs. 750/- p. a. In the
backward areas we permit aloss of Rs.
1000/- p. a. and in some of the more back-
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ward areas we even open post offices at a
loss of Rs. 2,500/- p. a. But no place in
India will be left out without a post office
if it is a panchayat unit. There will at
leass be as many panchayat post offices as
there are panchayat units in the country,
and that will percolate into the remotest
corper. That policy will take the post
office to the remotest corner of our coun-
try.

The Anchal policy is also a good thing
that every block headquarters should have
a telephone system, a telegraph system and
a head post office. We shall consider it
and see that this also becomes a part of
our policy. The House will be interested
to know that when the admirers of Shri
Lobo Prabhu, the Britishers were here, or
the British Government were here, there
were less than 22000 post offices, but the
moment they left and the government came
into the hands of the ordinary people, the
number of post offices has gone up to
about one lakh, the number of telegraph
offices to over 10,000 and the number of
exchanges to over 4000. He being a blind
man can never see what is happening be-
caus¢ he is trained in the ICS style. 1
have regard for the ICS people, but not
for the ICS type which wants to move like
an ox round an oil ghani-

SHRI LOBO PRABHU : On a point
of personal explanation. I am entitled to
reply because he has made a personal
charge against me.

MR. DEPUTY-SPEAKER :
yielding.

He is not

DR. RAM SUBHAG SINGH :
never yield to him.

I will

SHRI LOBO PRABHU : If the Minis-
ter claims to have achieved all this, will he
have the small intelligence to reply to me ?
He may be a Minister, but let him have
this small intelligence to reply to the points
I raigsed (Interruption.)

DR. RAM SUBHAG SINGH: As
part of our policy, we are going to open as
many PCOs as possible.

SHRI MUDRIKA SINHA: Oa a
point of order.
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DR. RAM SUBHAG SINGH : I know
his area more than him. No point of order
« Interruption)

SHRI D. N. PATODIA (Jalore) : How
can the Minister say that there is no point
of order ? 1t is for you to judge, and give
your ruling.

MR. DEPUTY-SPEAKER : 1 was
looking at him. Has he any point to
raise ?

DR. RAM SUBHAG SINGH :
Sir.

Regarding the suggestion of Shri D. C.
Sharma that more PCOs should be opened,
1 accept it, because this is going to benefit
the most ordinary people of our country ;
those who cannot afford to have a tele-
phone can get the benefit of PCO.

He also made a suggestion about the
telephone scheme... ..

No,

SHRI DATTATRAYA KUNTE
(Kolaba) : The hop. Minister said, ‘sit
down’. Will that go on record? Isit

procedurally proper for bim to say that ?

MR. DEPUTY-SPEAKER : I under-
stand the procedural propriety part of it.

SHRI DATTATRAYA KUNTE : I
am on a point of order. The bon. Minis-
ter said ‘Sit down’. That might go an re-
cord.

He is the Chief Whip of the Party in
power. Therofore he has that authority
aver his party members. But he caa com-
mupicate that authority in & written men-
ner, mot in this mammer, because after all

there should be some decorum im the
House.
MR. DEPUTY-SPEAKER : 1 entirely

agree so far as the procedure is concerned.
He never said ‘Sit down’. He said ‘No
point of order’.

SHRI GUNANAND THAKUR :
said ‘Sit down".

He

DR. RAM SUBHAG SINGH : Re-
garding the scheme to which 1 was refers-
inga little while gge, we ‘have to spme cx-
tent reoriented it and I shall discuss it with
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his ideas.
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Regarding the India-Pak telephone
system, he suggested that we should keep a
watch. While replying to a supplementary
by Prof. Ranga, I said the other day that
we would see that no untoward events are
allowed to be communicated to any place
on our telephone system. As you know,
this is the rule.

Regarding what Shri Suraj Bhan point-
ed out, frauds in the postal system to the
tune of Rs. 9,80,000 and some other things
which Shri Lakkappa also pointed eut, we
will see that we exercise proper check on
all these frauds and other thirgs.

Shri Bimal Ghosh spoke about tele-
phone exchanges, that more and more of
them should be opened. That is our
policy. Last year we opened about 184
telephone exchanges.

Regarding the point raised by Shri
Ramabhadran and $hri Rabi Ray, as you
know our policy is to introduce administra-
tion in as many regional lamguages as we
can. Therefore, we have ordered that all
the forms and even postcards, inland
letters and other things, wherever possible
and within the limitations of our printing
presses, should coaform to this policy. Of
course, this cannot be done in ome day.

SHRI NAMBIAR : Some space may
be left in the postcard for the person to
write also.

DR. RAM SUBHAG SINGH : Post-
card does not matter. As regards forms
particularly, we will see that the regional
languages are used there. The same policy
with regard to signboards etc.

SHRI S. KANDAPPAN : What about
telephone directories in regiona! langnages?

DR. RAM SUBHAG SINGH : We
have got it in Tamil, Gujarati, Hindi ; we
will encourage that alsa.

SHRI 8. KANDAPPAN : On a point
of clarification. It is published through
private entrepreneurs for whieh a charge is
levied. So people are not in a positiea te
purchase it. Why not the departmeat do
it 5o that instead of the English version,
people in the south may get the Tamil
version ? ’
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DR. RAM SUBHAG SINGH: Anyway,
our policy will be to encoursge the regional
languages. Then, Sardar Saigal pointed
out that the interst on the savings bank
deposits is not as high as in the commer-
cial banks. But, as you know, Commercial
banks’ accounts are subject to income-tax,
whereas the postal savings accounts are
not subject to the income-tax rules. Then,
the postal savings banks are spread through-
out the country and we are going to open
10,000 more. Virtually. 50 per cent of our
post-offices are now going to be converted
into savings banks. So, more and more
facilities will be given to the people
in regard to depositing their savings in the
postal savings banks, just as Shri Sheo
Narain wanted when he said that the
people should be enabled to deposit their
saving in the post | savings banks.

AN HON. MEMBER : Rs. 50,000.

DR. RAM SUBHAG SINGH: All
right ; I will come to the rates etc., later.
Shri Vasudeavn Nair referred to interference
from the Home and the Finance Ministries.
Last vear | had mentioned here regarding
the raising of the status of our P& T
Board and the financial integration and
also about giving some more rights to our
circle officers in regard to expenditure,
We have got that done. Now our Financial
Member is having all the powers and
privileges of the corresponding Members
in the Railway Board. I do not want to
be repudiated by Mr. Nambiar because he
having been a railway employees’ leader
has developed some hatred for the railway.
{Interruption)

SHRI NAMBIAR : 1 have no such

feeling. '.
1

T W ¥ @ R
qwea gni | i

SHRI D.C. SHARMA: You can,
make him a postmaster somewhere |

DR. RAM SUBHAG SINGH : I!
accept his suggestion if he is willing !

ot Ty T : g g A &
o ?
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DR. RAM SUBHAG SINGH : About
housing, some Members mentioned about
It is
really a difficult problem which we are
confronted with, because, as you know.
out of over 15,000 departmental post-offices,
we are not having 2,000 post-offices in
government buildings. What to say about
the staff people ? This is the least-housed
department, because in the railways the
percentage goes to over 34, but here it
comes within four per cent. Therefore,
on this account also some extra revenue
should be raised. (Irterruptio )

Communications)

st @ rde A g A
T AT TRy § )

DR. RAM SUBHAG SINGH : Because
I want to give a good housing system to
the P&T Department. Nowadays, it is oot
the day of the British Government. My
friend Shri Lobo Prabhu has left the House:
at that time, they were living in rented
houses or living with some friends, etc.
Now nobody can be given a house gratis ;
take the cities like Bombay, Calcutta,
Madras, Delhi, Aligarh or Kanpur. Suitable
Government quarters should be provided
to every member of the staff. I got it
worked out and it comes to Rs. 35 crores
though our funds at the moment is less
than Rs. 5 crores for all building works.
This is the difference. I want everybody’s
co-operation and we will try to emphasise
this matter everywhere. I hope the Finance
Ministry  will also agree. Previouly
we were not in a position to pay our
dividends , two or three years® arrears are
there. We were not in a position to pay
anything, but now we are in a changed
position.

Mention was also made about the
Khadi uniform. It is a fact that there is
some demand. I do not want to quote
Shri Sheo Narain more than two or three
times, but again I have to quote him. He
said about the Ministers. 1 would like
everyone to use it. This is the uniform,
after Independence, of the nation.

The fight for independence was waged
in that uniform and even if it is costlier,
we would like that it should be provided
to the people. We are prepared to bear
the burden.
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off Ty Trr : @o T Ho AE F
TRI{FER 7T 9F &, 3T MW ATy
JATAT AT |

st tite fag  (ecftomanz) @ wmo
@Yo THo F AT qEAAE ?

DR. RAM SUBHAG SINGH:
are also no exception.

ﬁﬁt@ﬁaf"«zﬁ W‘gaiﬁ'o Tdo
A ar Kgar & a1 | s ¥ A
HET FI A TEFT TR & 1

DR. RAM SUBHAG SINGH : Being
a major in the army does not qualify you
to know more about the army than myself.

There have been demands in several
places for reclassification of cities. Wher-
ever this demand proves to be genuine in
my view, I will naturally take up the
matter with the Finance Ministry.

You

About Kerala circle, it was said that
more concessions should be given in the
hill areas. I do not know whether it will
be possible, because all the concessions we
are going to give are to any backward
area. We are going to extend those con-
cessions not only to forest areas in Kerala,
but we are going to take the entire country
Mysore, Kerala, Madras, Andhra Pradesh,
Himachal Pradesh of which Mr. Verma
spoke and so on. (Interruptions )

afcwr ag ¥ v fe o & g |
T g rrmnqma@aﬁﬁnam'
argw & ar adY fr afs THaE @ 9w |
NI FA/T I FAY T AT
arat § g faer w1 Qe Tifgd 0 w9
Y #YE et et #3747, g2 Bt /
T AT TR, TW A & THT KA W, |
SfFT g2 #1 A A Q| IFI TR |
N a1a Fr-ara w@ & 1 & 9 FF-gE Ar/
U, FIfF FggArR I &, § IANT
FF FAT g-IHMEAR N I § WK
TUER A S §, 99 F7 a8 G[A
yq NT L, mar fad ¥ g Faw A
CELED il e 4fF Ao w9 wff

1

i
i
1
i
\
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& g7 &' 5w fau 9ver w2 far wma-
% | safad siar S qER & fag
g1 f5 fFlt oo} 37 @Y a8 TW-
I 7 A 9F, § IR g [T W
T 1 I O wifew & fa Y wRr
5 12-12 9 ox O wfew " 8- @t
A TF Ig TEARQ A ¥ 771 7 @,
I F I9 F fa¥ gy wEAT ARy o)
R 3 7T Gt & s & AT F
9T FIA FAT | AT R gAfear wiw
#1 g5 A faar-arfag Af & sga
afx & ag % 5 a8 ofcr dwad g, @
ft 3 g & FIO i, 791 gt ¥ @
HIX T FEE AT § | TR FEE QR
gC e Wfew § dFa< &, o T} Aoy
Y qurs &, AR FOEW W qné T
3 gar | afew gafar FM & e
HTRT T GoaT 547 |

FIE WX IGE A A gedferee
qre wfee A a1 T W 1 g
i N FeRfafas ofaw § =gt
2500 To TF gH TIRT HFT Y 44K § 7ite
AT A AN VT F AR F Iw Fw
% FEAT |

=qq, FEET AR W T |
ot AR X AT A fFoagr o
gireedee F1 fedfiom a1 1 1 gk <t
T S F wRgEeT & Ay ¥ i

LAt g, agrd ¥ Ay N W wiw @ g
( R, e feftom s & qwam &1 mmy

"o THo THo fedfiam aardr aY agi
FFA 500 a1 IW ¥ wiww w8

{ =fed

About Madurai, 1 will speak in English
For bifurcation of an R. M. S. Division
the Class 111 officers should be more than
500 and the work length should exceed
3,000 KM. I have every sympathy for both
these places—Madurai and Jhersaguda and
I am prepared to consider tham, but the
route length both of them is unfortunately
Iess than three thousand KM,
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[Dr. Ram Subhag Singh)

. If bifurcated they would not constitute
even 3000 kilometres. I am going into this
commitment of our colleague Shri Jaganath

Rao. I will have it examined. I will also
have this madurai case examined.
SHRI NAMBIR : The staff is more

than 1000.

DR. RAM SUBHAG SINGH : [ will
find out. [ will have it checked. Any
commitment made on any basis I am
not going to dishonour. Shri Nambiar
said about my colleague Shri Gujral’s co-

mmitment. I will find out. He did not
say what commiiment he made. He put
something in my mouth also. I never

made any commitment anywhere. 1f any
commitment has been made by Shri Gujral
that will certainly be honoured and honour-
ed expeditiously.

ot TR STET: TETET A THM
F graeT & 77 FEATE § 7

o g fag: THITE &
qieee fedloa Y, @@y qrra ¥ & =
<@ AT | qG 9 FAqG T &Y FFIATI,
afer gg AT A AT W Fgar
¥ 300 g @ SEwr W I faw
FET | SfFT W AOY &7 &Y freRr
F Ay 7 A e fafeeex A
frgre ¥ gy s A oAt § .. ().

a9 wEew ¥l g, § HIOET aW
FATE & g

=t qur TTET ¢ §YEET A HTOH!
weATE AT & ?

o M g fag : N wifwdT
N At a7 g€, 47 #g fwn fe F g
agat ¥ wre i @Y TrveTy 9 Q@
T F1E INT A g, R 7 feean
g

oft T ST FEAT A 300
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I accept Shri Nambiar's Suggestion. If
the Railways are having surplus coaches
then we will approach the Railway Minis-
ter to provide us some extra coaches.
Shri Shastri’s suggestion also I am accept-
ing. If conditions allow we are prepared
to do it, because all these things are met
at the cost of passengers. Shri Ramavatar
Shastri will appreciate that the Assam
Mail is virtually overcrowded. Its capa-
city is to carry twelve coaches. Wherever
there is no electrification, no dieselisation,
it would not be possible to carry more
than twelve coaches. It is also very much
overcrowded. I do not know whether they
will be agreeing to have one RMS coach
at the cost of passenger coaches more
particularly third class passenger coaches.

gdk fag @t St ¥ SR &
Tk v AfeA ¥ ww o & SAw
N ATET F 9@ F40 § /e A
g AT ¥ wadwl oy gea g fF
o qT 3 FRgfrT @ IR § | AR AR
W Y g FavEw § A TGN
ot &% §, 3N F oiw T A AN
gard s Ay & AT Sud AgEe I1i
fesfe Pt @1 & agl = I @
g

sy g weft At F e
Far g wgt & fagsr T @ 0
I 73 A F7 § e ol |-
Wea, g dwed | (swEuE). L

¥ afme & Sww Y gfir
#AqT T |

Shri D. S. Patil said about more Cir-
oles. Today it is out policy, as you know,

te have not more than ene PMG in cach
State.

SHRI DEORAO PATIL: Examine
the demand of having a P. & T. Circle in
Nagpur.

DR. RAM SUBHAG SINGH : Reaso-
nable requirements of WNagpur will be
met.

1 will discuss this matter with Shri
P §. Patll, Shrl Deshmukh and Shri Soqs
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awane and we will try to meet the reason-
able requirements of Nagpur, short of this,
because more and more circles mean
additional posts and expenditure will go

up.

st O SR TF WTEATEA &9
R ) R Fgad & am
A Fw d QAR W oW
¥ wrEEe, FCQE L | oA St
LI T FAT G, I TqF FTEQAT
e @i

o T G fag : W9 SRTRA
Y, § SAFY Fiw F@T FA7 FF "I
TR A AT €1

SHRI SHIVAJI RAO S. DESHMUKH
(Parbhani) © May I point out that the
Minister made a commitment earlier when
the PMG Circle was shifted from Nagpur...

DR. RAM SUBHAG SINGH : [ will
discuss the matter with the Home Minis-
ter.

Then, Shri- K. K. Chatterjee said about
the bifurcation of the postal and tele-
communication system on the ground that
one is a lossing concern and the other is a
paying concern. I do not know whether
all the losing concerns should be elbowed
out and kept at one place and all the pay-
ing concerns at another place, because
admlmstranvely it would not be a good
thing.

About mob - rule in- Calcutta, we. are
opposed to mob rule anywhere, more

particularly in Calcutta, which is the nerve

centre of castern India. - -

Then, there should be post offices in
all areas, more pnnicularly in mcoemble

areas.
TR aN ® R T egr A g e
Tzt aT @ <Y, AW d i aw g e
wifew & 7€) § dfer agi 4z ot W
Wiz A a% wiw A A § | A wgre
wq’fm-gl

;The main dxﬁculty is that it has got

an area of 20,000 sq. miles and the popula-
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tion is only 2 lakhs or 3 lakhs.
the difficulties.
What about

AN HON. MEMBER :

newspapers ?

DR. RAM SUBHAG SINGH : Every-
body is interested in newspapers Sir,
you are also i d in
Because, newspaper is one of the best
institutions in our country. But—and
this is a big “but”—I do not want that
India should be made a country of conces-
sions. How many concessions could we
go on giving ? Everybody wants conces-
sions and no work. No newspaper con-
sulted us when it increased its price. The
newspapers went on increasing their prices.
From 2 paise it has gone up to 18 or 20
paise. I think the periodical of Shri Varma
costs at least 25 paise. )

There is another interesting fact. We
have not increased our postage on them.
They get even now at the enbanced price
concessions running into lakhs of rupees.
Most of the small newspapers of today are
not like Mahatma Gandhi’s Harijan or
Tilak’s Kesari. Then, there are papers run
by government like Yojana, railways, Dak
Tar and so on. Thousands of papers are
published by the Government of India. If
you take into consideration the papers
published by the State Governments also,
it will come to a very big number. Then,
there are undertakings in the public sector
and private sector also which publish their
nespapers. Why should the. concessions
be given to them. . If there are papers like
Mahatma Gandhn s Harijan and Tilak’s
Kesari, I am always prepared to consider
sympathetically their case. But where is
the need to consider sympathetically, when
they are published by government institu-
tions or private profit-making institutions ?

- If it is in the interest of the people, I am

always prepared to take up that matter.

19.00 hrs.

SHRI NAMBIAR : It increasos the
price spiral. Why do you contribute to
thaf ?

DR. RAM SUBHAG SINGH: It is.

over i00 per cent correct, but when he
asks for an increase in the pay of the staff °
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he forgets that philosophy. I want that he
should be consistent in his way of think-
ing. I would be prepared to accept his
ideas : even from - jail I have accepted his
ideas.

It is a fact that the P & T Department
has rendered the most useful service to
society amd ungrudging service ata time
when both- the'railvays and the airlines
were having strikes at several times because’
cf the tanguage  trouble  and othker things.
There were' strikes. Trains were derailed
and burnt. Might be, some moncy orders
also were. burnt'dlong with the mail be-
cawuse ‘most “of the things are carried by
the'railways and thé aeroplanes. Despite

those strikes, our people rendered such -

signal $ervice and I cdongratu'ate our P &
T-émplayees, more particularly the Class
I11:and Class 1V employees.

Coming to the raising of the rate, I
need only say' that the postal branch has
been working at:a deficit, as 1 said earlier,
duting-the  last few years dnd this deficit
had-wow gone 'up from- Rs. 2.28 crores in
1965-66 to an ' estimated figure’' of Rs. 16.81
ercres-during 1967-68: © Thcre were certain
miger increases - in some-cf the rates -dur-
ingthe. period May 1963 ' 10 August 1967,
buf‘the additional revenue has been prac-
tically submerged by the stceply increasing
staff cost. The P & T Dcepartment has
cefaulted in the payment . of its due divi-
dend o the General Reventes on - the capi-
taltadvanced to it 10 the extent. of Rs. 3.94
crores - in 1965-66° and: Rs. 3.10 crores. in
1967-68.
mateshowsthat ‘the deparument would: not
onlynot-be able to pay the due dividend
of Rx. 19:31 crores but-its other:expenditure
will .be in ‘creoss of the estimated revcrue
by R%:i2.26 crores. “The cumulative losses
for ‘the tast thrde yenes add upto Rs. 20.61
crofes #nd the depariment has been obiiged
to tuke * ad'"-interest:benring advance from

the Generali‘Revemees fo:imake up.the shert-

fall, which has to be repaid in three instal-
ments. While the Government does.nct
look upon the P & T Department as a
revente-eathing  department; “abbut which
Shri” Wan®far “laid  great emphasis, it
expects it to pay its way as well as to
mobilise resources to meet a part. of its
developmental expénditure. * I pointéd  out

apout housing.” Three-fourths of our post’
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pfﬁ_ce, telephone exchanges and others are
m rented buildings and rents are going up.
No+landlord is prepared to repair thzm.
As 1 had announced in April last year, the
Tariff Enquiry Committee went into it and
on the recommendation of that committee
we have enha iced the rates.

Reference has been made about the
JCM. The panels of urbitzators have been
sclected. The terms of reference have been
drawn up in respect of all the items (0
be referred 10 asbitration.  They have
been communicated to the N.F.P. T.
for concurrence. As soon as they are
received back, they will be forwarded
to the Labour Ministry through the Home
Ministry “for necessary action. Delay is
not on our part.

=t afa qEm awad (@)
sfeafat st gfead . *1 we fFad
s ¥ T2 E 7

o W gam fag ¢ @Al F art
§ Foggw WY F7 9H0E W R FEA
srgm f faqar o wfas qwa g 973
faar s faad s fomag q@we
gl gw S A 1

There are two or three other poin‘s.
Shri Masani made out certain points which
were replied to by Shri Nambiar. In 1954
one policy was adopted regarding according
recognition to unions. The rules framed

. in 1955, known as the Central Civil Service
- (Recogntion of Service Association) Rules,

1959, had .becoms inoperitive on. account of
the. - Supreme. . Court judgement declaring
rule.4(B)-ef the CGS (Condust) Rules, 1955
on which they were based. as-witra viyes of
the Consmunon The Mlmstry of Home
Affairs have therefore advised that no new
union can be recognised till a new set of
rules are framed.

But 1 want to make it clear here that
we will haxg - every..sympaghy for the wor-
kers of this Departgent, , - .

Then, somethibg .was said about arrears
etc. I admit that the billing system through-
out the country is not upto the mark, We
have tried our best to improve the system
during the last one year. 1Ithas shown
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some sign of improvement. I must con-
gratulate the employees and the officers who
have put in their best in it. There are a
large number of categories of staff in our
Department. We will sce that some
machinery is set up to look into all the
things, the billing system, so that no sub-
scriber has any grouse against the Depart-
ment, the bills are sent in time and the
payment is also adjusted in time. About
the rebate system which we have intro-
duced, Rs. 4 per bill, we will consider, after
watching this Delhi system, to introduce
it elsewhere also.

I must thank all the hon. Members who
have participated in the debate and who
are here at this late hour for their coopera-
tion and I hope the Demands will be pass-
ed by the House.

MR. DEPUTY-SPEAKER :
put all cut motions together.

I shall

All the cut motions were put an! negatived.
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MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the respective sums not excee-
ding the amounts shown in the fourth
column of the order paper, be granted
to the President, to compiese the sums
necessary to defray the charges that
will come in course of payment during
the year ending the 31st day of March,
1969, in respect of the heads of de-
mands entered in the second column
thereof against Demands Nos. 91 to
95, 135 and 136, relating to the Depart-
ment of Communications.

The motlon was adopted.

MR. DEPUTY-SPEAKER : There was
a Half-an-Hour Discussion to be raised by
Shri Jyotirmoy Basu. He is absent. The
House stands adiourned to meet again to-
morrow at 11 A.M.

19.07 hrs.
The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, April 23, 1968]
Varsakha 3, 1890 (Saka)
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